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The Lok Sabha met at Eleven of the Clock. 

 

 

 

[Shri Rajendra Agrawal in the Chair]  
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ORAL ANSWER TO QUESTION 

 
माननीय सभापित :  काल । 

 Question No. 461   Sh. Shyam Singh Yadav Ji. 

…( यवधान) 

11.01 hrs 

At this stage, Shri B. Manickam Tagore, Shri Hibi Eden and some other hon. 
Members came and stood on the floor near the Table. 

 
…( यवधान) 

माननीय सभापित : लीज बैिठए । वे न आवर चलने दीिजए । Question Hour is always 

very important.  

…( यवधान) 

HON. CHAIRPERSON: Please, go back to your seats.  

…( यवधान) 

माननीय सभापित : वे न आवर चलने दीिजए । माननीय सद य  के बहत सार ेमह वपूण  ह । 

माननीय मं ी जी उनके उ र देते ह । यह आप जानते ह । वे न आवर हमेशा बहत मह वपूण होता 

है । कृपया करके आप सब अपने-अपने थान पर वापस जाइए । 

________ 

…( यवधान) 
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WRITTEN ANSWERS TO QUESTIONS 

(Starred Question Nos. 462 to 480 

Unstarred Question Nos. 5291 to 5520) 
(Page No. 9 to 699) 

 
 

 

 

 

 

माननीय सभापित : सभा क  कायवाही दोपहर दो बजे तक के िलए थिगत क  जाती है । 

11.02 hrs 

The Lok Sabha then adjourned till Fourteen of the Clock. 

_________ 

                                                             
Available in Master copy of Debate, placed in Library. 
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14.00 hrs 

The Lok Sabha re-assembled at Fourteen of the Clock. 
 

 (Shrimati Rama Devi in the Chair) 
 

…( यवधान) 

माननीय सभापित : माननीय सद यगण, कुछ िवषय  पर थगन ताव के नोिटस ा  हए ह । 

माननीय अ य  जी ने िकसी भी थगन ताव के नोिटस को वीकृित दान नह  क  है । 

…( यवधान) 

14.01 hrs 

At this stage, Shri B. Manickam Tagore, Shri Balubhau alias Suresh Narayan 
Dhanorkar, Shri Hibi Eden and some other hon. Members came and stood on 

the floor near the Table. 
 

14.01½ hrs  

PAPERS LAID ON THE TABLE  
 

माननीय सभापित : अब प  सभा पटल पर रखे जाएगं े। 

आइटम नबंर 2 – डॉ. िजते  िसहं जी । 

… ( यवधान) 

िव ान और ौ ोिगक  मं ालय के रा य मं ी; पृ वी िव ान मं ालय के रा य मं ी; धानमं ी 

कायालय म रा य मं ी; कािमक, लोक िशकायत और पशन मं ालय म रा य मं ी; परमाणु 

ऊजा िवभाग म रा य मं ी तथा अंत र  िवभाग म रा य मं ी (डॉ. िजते  िसहं) : माननीय 

सभापित महोदया, म िन निलिखत प  सभा पटल पर रखता ह:ं- 

(1) अिखल भारतीय सेवाए ं अिधिनयम, 1951 क  धारा 3 क  उप-धारा (2) के अंतगत 

भारतीय शासिनक सवेा (प रवी ा) संशोधन िनयम, 2023 जो 13 माच, 2023 के भारत 
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के राजप  म अिधसूचना स.ं सा.का.िन. 177(अ) म कािशत हए थे, क  एक ित (िह  दी 

तथा अं ेजी सं  करण) । 

[Placed in Library, See No. LT9443/17/23] 

(2) सिंवधान के अनु  छेद 320 के खडं (5) के अतंगत सघं लोक सेवा आयोग (परामश स े

छूट) सशंोधन िविनयम, 2023 जो 13 फरवरी, 2023 के भारत के राजप  म अिधसूचना 

स.ं सा.का.िन. 92(अ) म कािशत हए थे, क  एक ित (िह  दी तथा अं ेजी सं  करण) । 

      [Placed in Library, See No. LT 9444/17/23] 

रले मं ालय म रा य मं ी; कोयला मं ालय म रा य मं ी तथा खान मं ालय म रा य 

मं ी ( ी दानवे रावसाहेब दादाराव) : माननीय सभापित महोदया, म रले अिधिनयम, 

1989 क  धारा 199 के अतंगत रले रेड टै रफ (दूसरा सशंोधन) िनयम, 2023 जो 27  माच, 

2023 के भारत के राजप  म अिधसूचना सं या सा.का.िन.225(अ) म कािशत हए थे, क  

एक ित (िहंदी तथा अं ेजी सं करण) सभा पटल पर रखता हं। 

[Placed in Library, See No. LT 9445/17/23] 

ससंदीय काय मं ालय म रा य मं ी तथा सं कृित मं ालय म रा य मं ी ( ी अजुन 

राम मघेवाल) : माननीय सभापित महोदया, म आपक  अनमुित स,े ी राजीव च शेखर 

जी क  ओर से, कौशल िवकास और उ मशीलता मं ालय के वष 2023-2024 के िनगत-

प रणामी अनु वण परखेा द  तावेज क  एक ित (िह दी तथा अं ेजी सं करण) सभा 

पटल पर रखता ह ं। 

[Placed in Library, See No. LT 9446/17/23] 
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THE MINISTER OF STATE IN THE MINISTRY OF TEXTILES AND MINISTER 

OF STATE IN THE MINISTRY OF RAILWAYS (SHRIMATI DARSHANA 

VIKRAM JARDOSH): Madam, I beg to lay on the Table:- 

(1) A copy each of the following papers (Hindi and English versions) 

under sub-section 1(b) of Section 394 of the Companies Act, 2013:- 

 (i) Review by the Government of the working of the 

Handicrafts & Handlooms Export Corporation of India Limited, 

New Delhi, for the year 2020-2021. 

 (ii) Annual Report of the Handicrafts & Handlooms Export 

Corporation of India Limited, New Delhi, for the year 2020-

2021, along with Audited Accounts and comments of the 

Comptroller and Auditor General thereon. 

(2) Statement (Hindi and English versions) showing reasons for delay 

in laying the papers mentioned at (1) above. 

[Placed in Library, See No. LT 9447/17/23] 

THE MINISTER OF STATE IN THE MINISTRY OF HEALTH AND FAMILY 

WELFARE (DR. BHARATI PRAVIN PAWAR): Madam, I beg to lay on the 

Table:- 

(1) (i) A copy of the Annual Report (Hindi and English versions) of the 

All India Institute of Medical Sciences, Gorakhpur, for the year 

2021-2022, along with audited accounts. 
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 (ii) A copy of the Review (Hindi and English versions) by the 

Government of the working of All India Institute of Medical 

Sciences, Gorakhpur, for the year 2021-2022. 

(2) Statement (Hindi and English versions) showing reasons for delay 

in laying the papers mentioned at (1) above. 

[Placed in Library, See No. LT9448/17/23] 

(3) (i) A copy of the Annual Report (Hindi and English versions) of the 

All India Institute of Medical Sciences, Bilaspur, for the year 

2021-2022, along with audited accounts. 

 (ii) A copy of the Review (Hindi and English versions) by the 

Government of the working of All India Institute of Medical 

Sciences, Bilaspur, for the year 2021-2022. 

(4) Statement (Hindi and English versions) showing reasons for delay 

in laying the papers mentioned at (3) above. 

[Placed in Library, See No. LT 9449/17/23] 

(5) (i) A copy of the Annual Report (Hindi and English versions) of the 

National Medical Commission, New Delhi, for the year 

2021-2022, along with audited accounts. 

 (ii) A copy of the Review (Hindi and English versions) by the 

Government of the working of National Medical Commission, 

New Delhi, for the year 2021-2022. 

(6) Statement (Hindi and English versions) showing reasons for delay 
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 in laying the papers mentioned at (5) above. 

[Placed in Library, See No. LT 9450/17/23] 

(7) A copy each of the following Notifications (Hindi and English 

versions) under Section 52 of the Surrogacy (Regulation) Act, 2021:- 

 (i) The Surrogacy (Regulation) Amendment Rules, 2023 

published in Notification No. G.S.R.179(E) in Gazette of 

India dated 14th March,  2023. 

 (ii) The Surrogacy (Regulation) Amendment Rules, 2022 

published in Notification No. G.S.R.772(E) in Gazette of 

India dated 10th October,  2022. 

[Placed in Library, See No. LT 9451/17/23] 

(8) A copy each of the following Notifications (Hindi and English 

versions) under Section 44 of the Assisted Reproductive 

Technology (Regulation) Act, 2021:- 

 (i) The Assisted Reproductive Technology (Regulations) 

Amendment Rules, 2023 published in Notification No. 

G.S.R.126(E) in Gazette of India dated 24th February, 2023. 

 (ii) The Assisted Reproductive Technology (Regulations) 

Amendment Rules, 2022 published in Notification No. 

G.S.R.771(E) in Gazette of India dated 10th October, 2022. 

[Placed in Library, See No. LT 9452/17/23] 
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(9) A copy of the Food Safety and Standards (Food Products 

Standards and Food Additives) Second Amendment Regulations, 

2023 published in Notification No. STD/FA/A-1.30/No.1/2020-FSSAI 

in Gazette of India dated 22nd February, 2023 under Section 93 

of the Food Safety and Standards Act, 2006. 

[Placed in Library, See No. LT 9453/17/23] 

(10) (i) A copy of the Annual Report (Hindi and English versions) of 

the North Eastern Indira Gandhi Regional Institute of Health and 

Medical Sciences, Shillong, for the year 2021-2022, alongwith 

audited accounts. 

   (ii) A copy of the Review (Hindi and English versions) by the 

Government of the working of North Eastern Indira Gandhi 

Regional Institute of Health and Medical Sciences, Shillong, for 

the year 2021-2022. 

(11) Statement (Hindi and English versions) showing reasons for delay 

in laying the papers mentioned at (10) above. 

[Placed in Library, See No. LT 9454/17/23] 

(12) A copy each of the following Notifications (Hindi and English 

versions) under  Section 52 of the Surrogacy (Regulation) Act, 

2021 and Section 44 of the Assisted Reproductive Technology 

(Regulation) Act, 2021:- 
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 (i) S.O.16(E) published in Gazette of India dated 4th 

January, 2023 notifying members, mentioned therein, as 

members of National Assisted Reproductive Technology and 

Surrogacy Board. 

 (ii) S.O.5885(E) published in Gazette of India dated 16th 

December, 2022 notifying experts, mentioned therein, as 

Members of the National Assisted Reproductive Technology and 

Surrogacy Board. 

 (iii) S.O.3700(E) published in Gazette of India dated 4th August, 

2022 notifying experts, mentioned therein, as Members of the 

National Assisted Reproductive Technology and Surrogacy 

Board. 

[Placed in Library, See No. LT 9455/17/23] 

िव  मं ालय म रा य मं ी ( ी पंकज चौधरी) : माननीय सभापित महोदया, म के ीय उ पाद 

शु क अिधिनयम, 1944 क  धारा 38 क  उप-धारा (2) के अंतगत िन निलिखत अिधसूचनाओ ं

क  एक-एक ित (िह दी तथा अं ेजी सं करण) सभा पटल पर रखता हं:- 

(1) अिधसूचना सं. 16/2023 – के ीय उ पाद शु क जो 3 अ ैल, 2023 के भारत के 

राजप  म कािशत हई थी तथा िजसके ारा पे ोिलयम ू ड के उ पादन पर िवशेष 

अित र  उ पाद-शु क को कम करने के आशय वाली िदनांक 19 जलुाई, 2022 क  

अिधसूचना सं. 18/2022 – के ीय उ पाद शु क म कितपय संशोधन िकए गए ह तथा 

एक या या मक ापन । 

[Placed in Library, See No. LT 9456/17/23] 
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(2) अिधसूचना सं. 17/2023 – के ीय उ पाद शु क जो 3 अ ैल, 2023 के भारत के 

राजप  म कािशत हई थी तथा िजसके ारा डीजल के िनयात पर िवशेष अित र  उ पाद 

शु क को कम करने से सबंंिधत िदनांक 30 जून, 2022 क  अिधसूचना स.ं 04/2022 – 

के ीय उ पाद शु क म कितपय संशोधन िकए गए ह तथा एक या या मक ापन । 

[Placed in Library, See No. LT 9457/17/23] 

________ 
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14.02 hrs 

PUBLIC ACCOUNTS COMMITTEE 
61st to 65th Reports 

 
डॉ. स यपाल िसहं (बागपत) : माननीय सभापित महोदया, म लोक लेखा सिमित (2022-23) के 

िन निलिखत ितवेदन (िह दी तथा अं ेजी सं करण) तुत करता हं:- 

(1) ‘सौर तापीय िव ुत सयंं  का अनपुयोग’ सबंंधी 61वां ितवेदन । 

(2) ‘तदथ बोनस का अिनयिमत भुगतान’ सबंंधी 62वां ितवेदन । 

(3) ‘िव  मं ालय, र ा मं ालय तथा मिहला और बाल िवकास मं ालय ारा लोक लेखा सिमित 

क  िसफा रश  का काया वयन’ के बार ेम लोक लेखा सिमित के 5व ितवदेन (17व  लोक 

सभा) म अंतिव  िट पिणय /िसफा रश  पर सरकार ारा क -गई-कारवाई संबंधी 63वां 

ितवेदन । 

(4) ‘ ोत पर कर क  कटौती नह  िकये जाने’ के बार ेम लोक लेखा सिमित के 45व ितवेदन 

(17व  लोक सभा) म अतंिव  िट पिणय /िसफा रश  पर सरकार ारा क -गई-कारवाई सबंंधी 

64वां ितवेदन । 

(5) ‘ल ीप ीपसमूह म िव तु का उ पादन और िवतरण’ के बार ेम सिमित के 46व ितवेदन 

(17व  लोक सभा) म अतंिव  िट पिणय /िसफा रश  पर सरकार ारा क -गई-कारवाई सबंंधी 

65वां ितवेदन ।   

________ 
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14.03 hrs 

STATEMENT BY MINISTER 
 

Status of implementation of the recommendations contained in the 24th 
Report of the Standing Committee on Rural Development and Panchayati 
Raj on Demands for Grants (2022-23) pertaining to the Ministry of 

Panchayati Raj 
 
पंचायती राज मं ालय म रा य मं ी ( ी किपल मोरे र पाटील) : माननीय सभापित महोदया, म 

आपक  अनमुित स,े ी िग रराज िसहं जी क  ओर स,े पचंायती राज मं ालय से संबंिधत अनदुान  

क  मांग  (2022-23) के बार ेम ामीण िवकास और पंचायती राज सबंंधी थायी सिमित के 24व 

ितवेदन म अतंिव  िसफा रश  के काया वयन क  ि थित के बार ेम व य सभा पटल पर रखता   

हं । 

________ 

 

 

 

 

 

  

                                                             
 Laid on the Table and also placed in Library, See No. LT 9442/17/23. 
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14.04 hrs 

COASTAL AQUACULTURE AUTHORITY (AMENDMENT) 

BILL, 2023  
 

THE MINISTER OF FISHERIES, ANIMAL HUSBANDRY AND DAIRYING 

(SHRI PARSHOTTAM RUPALA): Madam, I beg to move for leave to introduce 

a Bill to amend the Coastal Aquaculture Authority Act, 2005. 

माननीय सभापित :  यह है: 

“िक तटीय जलकृिष ािधकरण अिधिनयम, 2005 का संशोधन करने वाले िवधयेक को 

परु: थािपत करने क  अनमुित दान क  जाए ।” 

ताव वीकृत हआ । 

SHRI PARSHOTTAM RUPALA: Madam, I introduce the Bill. 

          ________ 

  

                                                             
 Published in the Gazette of India, Extraordinary, Part-II, Section 2, dated 05.04.2023 
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14.05 hrs 

MATTERS UNDER RULE 377 

माननीय सभापित: िजन माननीय सद य  को आज िनयम 377 के अधीन मामल  को उठाने क  

अनमुित दान क  गई है, वे अपने मामल  के अनमुोिदत पाठ को तरु त यि  गत प से सभा पटल 

पर रख द । 

… ( यवधान) 

(i) Regarding development of water sports zone of the Rajghat dam areas 
situated near Madhya Pradesh and Uttar Pradesh borders 

 
ी कृ णपालिसंह यादव (गुना): ससंदीय े  गनुा के अंतगत िजला अशोक नगर क  तहसील चदेंरी 

तथा उ र देश के लिलतपरु िजले क  सीमा पर राजघाट बाधँ ि थत है जो बेतवा नदी पर बनाया 

गया है और यहा ँके े वािसय  क  िनरतंर मांग है िक इसे वाटर पोट्स जोन के प म िवकिसत 

िकया जाए । 3400 एकड़ म बना यह बाधँ म य दशे और उ र देश क  सीमा पर ि थत है और 

पयटन क  ि  स ेमह वपूण कई थल जैसे ाचीन चदेंरी नगरी, झासँी और ओरछा का िस  राम 

मंिदर बाधँ से कुछ ही दूरी पर है और हर वष लाख  क  सं या म पयटक आते है । इसी कारण इस 

बाँध का पयटन और आिथक िवकास के ि कोण से मह व बढ़ जाता है । मेरा सरकार से िनवेदन है 

िक राजघाट बाधँ पर पयटन को बढ़ावा दनेे के िलए जल शि  मं ालय ारा बेतवा नदी बोड को 

आव यक िनदश िदए जाए ंिक इस बाधँ के वाटर पोट्स जोन न परैासेिलंग, जेट क , लो बोिडग, 

मोटर बोट, पैडल बोट, नौका ड़ा, बनाना राइड, ी हाउस, वाटर पोलो, लोिटंग रे टोरट जैसे 

खेल  के िलए आव यक इं ा चर का िनमाण हो िजससे नाग रक  और युवाओ ंको जल ड़ाओ ं

का आनंद ा  हो और पयटन को बढ़ावा िमलने के प रणाम व प आिथक िवकास और युवाओ ंको 

रोज़गार के अवसर िमल । 

 
                                                             
 Treated as laid on the Table 
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(ii) Regarding inclusion of Sambalpuri language in the 

Eighth Schedule to the Constitution 
 

SHRI SURESH PUJARI (BARGARH): I express my gratitude to the Hon’ble 

Prime Minister and Hon’ble Home Minister for nominating four Odias for Padma 

Awards, including Sushree Krishna Patel, a famous Sambalpuri Singer. She was 

famous for singing the evergreen Sambalpuri Song, ‘The Rangbati Rangbati’. 

 Earlier, the other singer of the song Sri Jeetendra Haripal, its creator and 

Composer Sri Mitrabhanu Gountia were conferred with Padma Shree Award. 

Another Sambalpuri Language expert, Writer, and Poet Sri Haladar Nag, 

famously known as ‘Lok Kabi’ was also conferred Padma Shree, which 

practically recognized the age-old language, Sambalpuri. That apart, Sambalpuri 

Language has its own separate Grammar, literature, Songs, Music, Drama, and 

Cinema.  

 Recently, Sambalpuri Kosali Film, ‘Sala Budha’ or the ‘The Stupid Man’ 

directed by Sri Sabyasachi Mahapatra won awards in several categories at 

Odisha State Film Award including Best Film and Best Director. 

 That apart, many famous books have been written by famous writers 

including the epic ‘Ramayana’ and the ‘Mahabharat’ as well as the ‘Srimad 

Bhagwat Gita’. 

 Now, the time has come to include the language in the Eighth Schedule to 

the Constitution. 

 So, I request the Hon’ble Home Minister to kindly include the Sambalpuri 

Language in the Eighth Schedule to the Constitution.  



05.04.2023  713 

 
(iii) Need to constitute a medical research committee to  

look into the increased cases of death due to  
cardiac arrest after Covid-19 Pandemic 

 
ी पी. पी. चौधरी (पाली) : िजस तरीके से माननीय धानमं ी जी के कुशल नेतृ व म हमार ेदेश ने 

कोिवड-19 महामारी का सामना िकया है, उसक  शंसा आज पूर े िव  भर म क  जा रही है । 

आदरणीय धानमं ी जी क  दूरदश  सोच ने िसफ भारत क  ही नह  अिपतु “वसधुवै कुटु बकम् क  

भावना के साथ अ य देश  को भी हमारे देश क  कोिवड वैि सन उपल ध करवाकर करोड़  लोग  के 

जीवन क  र ा क  है । माननीय वा य एवं प रवार क याण मं ी जी का यान आकिषत करते हए 

बताना चाहता ह ँिक कोिवड -19 महामारी के बाद दशे म िदल के दौर ेके मामल  क  सं या म विृ  

हई है । एक शोध अ ययन म पाया गया िक देश के यवुा िवशेष प से 25-44 वष क  आय ुके लोग  

म घातक िदल के दौर ेका खतरा बढ़ा है । िपछले दो दशक  म देश म दय रोग लगभग दोगनुा होकर 

15% से 28% हो गया है । िपछले एक साल म दशे ने कई मुख हि तय  क  अचानक कािडयक 

अटैक से मौते देखी है । इसिलए, म माननीय वा य एव ं प रवार क याण मं ी जी से अनुरोध 

करता हं िक कािडयक अटैक के कारण युवाओ ंक  बढ़ती मौत  के कारण  का पता लगाने के िलए, 

िचिक सा अनुसंधान सिमित का गठन िकया जाए और िदल के दौर ेके कारण यवुा आबादी क  मृ य ु

को कम करने के िलए नए िनवारक वा य सबंंधी िदशािनदश जारी िकए जाए ं। 
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(iv) Regarding construction and implementation of 

         Nar-Par-Girna Link Project in Maharashtra 
 

SHRI UNMESH BHAIYYASAHEB PATIL (JALGAON): Nar-Par-Girna Valley 

link project is an Intra-State link proposal of Maharashtra State to divert the 

surplus waters from twenty small proposed dams located in Maharashtra portion 

of west flowing river basins i.e. Ambika basin, Auranga basin and Nar-Par basin 

to east side river i.e. Girna river of Tapi basin to utilize in the proposed command 

areas identified in Nasik, Jalgaon and Aurangabad areas of Girna sub-basin. 

Nar-Par-Girna valley link project will ensure diversion of 534 MCM of water from 

Ambika/Auranga/Nar-Par basin through twenty proposed small dams to Girna 

river by gravity and lift. This proposal would irrigate an area of 95760 ha in Girna 

sub-basin. The proposal would irrigate 53626 ha in Nasik area, 38304 ha in 

Jalgaon area and 3830 ha in Aurangabad area of Girna sub basin. A feasibility 

study was also carried out by NWDA. The early operationalization of Nar-Par-

Girna Link project will benefit the residents especially farmers of my 

Constituency who suffer due to droughts and lack of irrigation facilities. I request 

the Government to expedite the construction and implementation of Nar-Par-

Girna Link Project which will fulfil the vision of Har Ghar Jal and Har Khet ko 

Pani given by our Honorable Prime Minister and help in doubling the income of 

our farmers through development of irrigation facilities. 
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(v) Regarding procurement of paddy from farmers in Odisha 

 
SHRIMATI SANGEETA KUMARI SINGH DEO (BOLANGIR): Farmers in 

Odisha are distressed due to the Odisha Government's tardy pace of paddy 

procurement from the farmers in the state. Despite the problems being 

highlighted, the Government is yet to act swiftly for mass procurement of paddy, 

which will alleviate the woes of the farmers. 

Due to the delayed procurement, farmers are forced to either sell their 

produce at a price lower than the Minimum Support Price or deploy more 

resources to preserve the produce. The Government is yet to procure produce 

from farmers to whom tokens were issued. Adding to their distress, some of the 

tokens have also expired and the civil supplies officials are denying to renew 

those. The pace of the process is costing the farmers financially. 

I urge upon the Central Government to seek a report from the 

Government of Odisha indicating their plan of action and remedial measures to 

resolve it. 

  



05.04.2023  716 

 
(vi) Need to build elephant corridors in Jharkhand and  

adjoining states 
 

ी संजय सेठ (राचँी): हािथय  के उ पात ने रांची सिहत पूर ेरा य म तबाही मचा रखी है । बीते 5 

साल  म 462 मौत हािथय  के आतंक से हई ह और यह भारत म दूसरे नबंर का रा य है, जहा ंइतनी 

बड़ी सं या म मौत हई ह । इसका कारण कह  ना कह  पयावरण के असतंलुन के साथ इसंान क  

गलितयां भी ह । झारखडं क  जो ि थित है, उसम अवैध बालू खनन के कारण लोग  ने हािथय  का 

रा ता रोक िदया है । हािथय  का जो कॉ रडोर है, उसम बंगाल पि म बंगाल ने फेिसंग कर दी है । 

प रणाम यह हआ है िक रा ता बंद होने से हाथी बेकाबू होते जा रहे ह । वतमान समय म रांची और 

खूटंी िजले म करीब 5 दजन से अिधक हािथय  का झुंड फंसा हआ है, जो कह  ना कह  उ पात मचा 

रहा है ।  

इस साल महज 3 महीने म हािथय  से कुचलकर 20 लोग  क  मौत हो चकु  है । दूसरी तरफ 

भालू भी अब हमलावर होते जा रहे ह । हािथय  क  सम या के समाधान के िलए कदम उठाए जाए ं। 

जो रा य हािथय  व जंगली जानवर  के उ पात से भािवत ह, उनके साथ िमलकर कॉ रडोर बनाया 

जाए तािक मानव और हािथय  के बीच चल रहा सघंष क सके । लोग  क  जान बचे । 
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(vii) Need to utilize the lands of closed down cement plant of  

Cement Corporation of India in Raipur Parliamentary  
Constituency for industrial purposes 

 
ी सुनील कुमार सोनी (रायपुर): मेर े लोकसभा े  रायपरु अतंगत ाम मांढर िवकासखंड 

धरस वा अतंगत सीमट काप रेशन ऑफ इंिडया का सीमट लाटं संचािलत था । वतमान म उ  

सीमट लांट बदं है । सीमट लांट एवं उससे लगे कमचा रय  के िनवास के िलए बनाई गई कॉलोनी 

वतमान म अ यंत जजर ि थित म है । उ  े फल लगभग 200 एकड़ भूिम का है । आज रायपरु जो 

िक छ ीसगढ़ क  राजधानी है, म भूिम क  दर उ चतम तर पर है एवं भूिम क  कमी भी है । उ  

ि थित म उ  200 एकड़ म फैला सीमट लांट एवं कॉलोनी का िकसी तरीके का उपयोग नह  हो 

रहा है । अतः मेरा माननीय मं ी जी से अनरुोध है िक उ  भूिम का उपयोग अ य िकसी वहृद उ ोग 

के िलए िकया जाये, िजससे िक उ  े  के िनवािसय  को रोजगार के अवसर भी ा  हो सकग े

अथवा इस सबंंध म अ य कोई नीितगत िनणय िलया जाये िजसस ेिक के  सरकार क  र  भूिम से 

सरकार को राज व ा  हो सके । 
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(viii) Need to undertake electrification of all the villages and 

hamlets in Palamu Parliamentary Constituency 
 

ी िव णु दयाल राम (पलामू) : भारत सरकार के नवीन एवं नवीकरणीय ऊजा मं ालय के ारा 

धानमं ी सौभा य योजना के अतंगत न केवल सभी गांव  बि क सभी घर  को िव िुतकृत करने का 

काय िकया गया है पर तु दभुा यवश कितपय कारण  से रा य के कई िजल  म ऐसा नह  हो सका है । 

खासकर मेर ेससंदीय े  पलामू एव ंमेरे बगल के संसदीय े  चतरा म । इस िदशा म िकए जा रह े

यास  को अभी तक सफलता नह  िमली है एवं मेर ेसंसदीय े  के पलामू एव ंगढ़वा िजल  म बड़ी 

सं या म गाँव /टोल  को िव िुतकृत करना शेष रह गया है ।  

अतः माननीय मं ी, नवीन एव ंनवीकरणीय ऊजा मं ी जी स ेमागँ करता ह ँिक मेरे संसदीय 

े  के सभी गाँव  का धानमं ी सौभा य योजना के अतंगत िव िुतकरण िकया जाए । 

 
(ix) Regarding refund of money to the Sahara Group  

investors by SEBI 
 

ी िवजय बघले (दुग) : सव  च  यायालय के िनदश पर सहारा ने सेबी के खाते म 24000 करोड़ 

पये से अिधक रािश जमा क  है िजसम से सेबी ारा िनवेशक  को लगभग मा  129 करोड़ पये 

का ही भगुतान िवगत 8-10 वष  म िकया गया है । सहारा कंपनी म दशे भर के लगभग 10 करोड़ 

जमाकता व 12 लाख कमचारी इस मामले म  य  प स े भािवत ह ।  

 अत: म माननीय िव  मं ी जी स ेिनवेदन करता ह ँिक ज  द से ज  द सहारा सेबी के मामले 

को सलुझाने हेत ुसंबंिधत अिधका रय  को िनदिशत करने क  कृपया कर ।  
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(x) Need to improve healthcare facilities in  

AIIMS, Bhopal, Madhya Pradesh 
 

ी रमाका त भागव (िविदशा) : देश के बड़े िचिक सालय म से एक म य दशे के भोपाल म ि थत 

अिखल भारतीय आयुिव ान सं थान िचिक सालय (ए स) है, िजसम भोपाल शहर एवं आस- पास 

े  के मरीज यहा ँपर उपचार कराने आते है । ायः देखा गया है, िक िचिक सालय म ओ. पी. डी. के 

मरीज  क  सं या ित िदन बढ़ती जा रही है, ऑनलाइन पजंीयन सिुवधा यवि थत नह  होने से 

मरीज  को परामश हेतु पजंीयन क  लबंी कतार  म लगना पड़ता है । सभी िवभाग  के िवशेष  डॉ टर 

एवं अ य सहयोगी डॉ टर पया  सं या म उपल ध ना होने के कारण िचिक सालय क  जांच मशीन  

को चलाने हेत ुतकनीक  टाफ क  कमी है एव ंिचिक सालय म निसग एव ंपैरामेिडकल टाफ पया  

नह  है । इन कारण  से मरीज  को िचिक सालय म उपचार कराने म असिुवधा हो रही है एवं मरीज  

का उपचार पूण प से नह  हो पा रहा है । म माननीय मं ी, वा य एवं प रवार क याण मं ालय से 

आ ह करना चाहता हं िक भोपाल (म. .) म ि थत ए स िचिक सालय क  सभी सम याओ ं का 

िनराकरण शी  कराने का क  करगे िजससे े  के आिथक प से कमजोर मरीज  के उपचार क  

सिुवधा बेहतर हो सके । 
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(xi) Regarding development of iconic tourism sites in  

Sivasagar, Assam 
 

SHRI TOPON KUMAR GOGOI (JORHAT): Its matter of great concern that the 

Union Minister of Finance announced in the Union Budget 2020-2021 that the 

five archaeological sites would be developed (preservation and beautification) as 

iconic sites with onsite museums. I would like to know the number of prominent 

tourism sites chosen for the development (preservation and beautification) of 

iconic sites in Sivasagar of Assam and the detailed work plan along with the 

amount allocated details for the preservation and beautification of the iconic 

sites and onsite museum in Sivasagar, Assam. 

I would like to know from the Hon'ble Minister of Culture the work which is 

going on the ground and what measures have been taken for the fast completion 

and the development of the iconic sites along with the onsite Museum in 

Sivasagar, Assam. It should be developed as a big attraction for the 

International as well as domestic tourists. 
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(xii) Need to change the route of  

Train Nos. 22197/22198 and 19305/19306 
 

ी िववेक नारायण शेजवलकर ( वािलयर): रेल सिुवधा के बेहतरीकरण के सबंंध म आ ह करना 

चाहता ह ं िक वािलयर से इटावा तक रले लाईन का िव तुीकरण काय पूरा हो चकुा है । वतमान म 

झांसी से कानपरु होकर कोलकाता, िबहार और असम सिहत उ र देश के मह वपूण शहर  के िलये 

सचंािलत हो रही कुछ ेन  को झांसी से वाया वािलयर-िभ ड-इटावा-कानपरु होकर चलाया जाये तो 

वािलयर के या ीगण  को लाभ होगा । 

1. ेन स.ं 22197/22198 झांसी-कोलकाता ए स ेस झांसी से येक शु वार को वाया कानपरु 

होकर कोलकाता के िलये सचंािलत होती है । इस ेन को झांसी स े वाया वािलयर-िभ ड-इटावा 

होकर कानपरु चलाने से वािलयर से कोलकाता एव ंकानपरु जाने के िलये एक अित र  गाडी क  

सिुवधा िमल जायेगी । वतमान म कोलकाता के िलये एक मा  चबंल ए स ेस है । 

2. 19305/19306 इंदौर-गवुाहाटी सपुर फा ट ए स ेस येक गु वार को अबेंडकर नगर इंदौर स े

झांसी वाया कानपुर होकर कामा या के िलये जाती है, इस ेन को झांसी से वाया वािलयर-िभ ड-

इटावा होकर कानपरु चलाने से वािलयरवािसय  को कामा या, जलपाईगढुी, बरौनी और बनारस 

जैसे मह वपूण थान  के िलये ेन सिुवधा म बढो री होगी । साथ ही वािलयर से कामा या के िलये 

डायरे ट भी िमल जायेगी ।  

आशा है िक माननीय रले मं ी जी मेरे आ ह पर गभंीरतापूवक िवचार करगे । 
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(xiii) Need to set up a Passport Seva Office in Jind, Haryana 

 
ी रमशे च  कौिशक (सोनीपत): मेर ेसंसदीय े  सोनीपत (ह रयाणा) म आने वाले ज द क  

जनता क  मांग को देखते हए िजला  तर पर लघ ुसिचवालय म पासपोट बनाए जाने क  सिुवधा शु  

क  जाए । तािक उ  ह भी भिव  य म आगे बढ़ने का अवसर दान हो । आगे जाकर भिव  य म ऐसे छा  

ही हमार ेदेश को आगे ले जाने का काय करगे । यहा ँछा  को पासपोट बनवाने के िलए दूसर ेिजले म 

जाना पड़ता है । अगर सरकार ऐसा करती है, तो ज द के लाख  लोग  को फायदा पहंचेगा । एक तो 

िजला  तर पर पासपोट बनवाने वाल  क  भीड़ कम हो जाएगी, वह  साथ ही पासपोट बनवाने के 

िलए लोग  को 100-100 िकलोमीटर का फासला तय करने से छुटकारा िमलेगा ।  

 अत: मेरा सरकार से अनरुोध है िक मेरे ससंदीय े  म आने वाले ज द म पासपोट सेवा 

ऑिफस क  शु आत क  जाए । 
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(xiv) Need to restore the stoppage of trains at railway stations 

 in Gorakhpur Parliamentary Constituency 

 ी रिव िकशन (गोरखपुर): भारतीय रलेवे देश क  जीवन रखेा है, िजसस ेकरोड़ो या ी ितिदन 

या ा करते ह । भारतीय रले का ेय धानमं ी जी के नेतृ व म चहमँखुी िवकास हो रहा है, िजससे 

याि य  को काफ  सिुवधा महसूस हो रही है । आज याि य  को व ड लास रले या ा क  अनभूुित 

हो रही है, िजसके िलए म माननीय धानमं ी जी और माननीय रले मं ी जी के ित आभार कट 

करता हं । म माननीय रले मं ी जी का यान आकिषत करते हए िनवेदन करना चाहता ह ँिक आपदा 

काल कोरोना म देश म सभी ेन  का संचालन िनर त कर िदया गया था, बाद म ेन  का सचंालन 

दोबारा शु  हो गया । पर त ुमेर ेसंसदीय े  के िविभ न रलेवे टेशन  पर कुछ ेन  का ठहराव 

िनर त कर िदया गया है जहां पूव समय स ेठहराव चलता आ रहा है । मेर ेससंदीय े  म कुछ और 

भी मह वपूण ेन  का ठहराव जनिहत म अितआव यक है, िजसम सहजनवां रलेवे टेशन पर गाड़ी 

सं या ए स. 15007/15008 गोरखनाथ ए स., 19038/19037, अवध ए स, 22537/22538, 

कुशीनगर ए स, 11124/11123, बरौनी वािलयर ए स., 15273/15274, स या ह ए स. शािमल 

ह । इसके अित र  पी0पी0 गंज और कैि पयरगंज म गाड़ी सं या 18201/18202, 

18205/18206, 15065/15067 एव ं 15066/15068 का ठहराव जनिहत म अितआव यक है । 

अतः म माननीय रले मं ी जी से मांग करता हं िक उपरो  ेन  का ठहराव मेरे ससंदीय े  के 

उि लिखत टेशन  पर सिुनि त करने क  कृपा कर िजससे मेरे ससंदीय े  के याि य  को रले 

सिुवधा का समिुचत लाभ िमल सके । 

  



05.04.2023  724 

 
(xv) Need to formulate a national policy for contractual employees 

 
SHRI VINOD KUMAR SONKAR (KAUSHAMBI): I urge upon the Government 

for formation of a national policy for contractual employees working in different 

types of Government and Private sectors so that their human and labour rights 

may be protected.  
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(xvi) Regarding plight of Community Information Centre operators of Rural 

Development and Panchayati Raj Departments in  
Government of Jammu and Kashmir 

 
SHRI ABDUL KHALEQUE (BARPETA): The plight of the Community 

Information Centre (CIC) operators working with the Rural Development and 

Panchayati Raj Department in the Government of Jammu and Kashmir is 

worrisome. CIC operators have been working since 2004 and were selected 

through proper recruitment procedure and are highly qualified having degrees 

like B. Tech, M. Tech and MCA. However, even after putting almost two decades 

of service with the Department, Government is yet to regularise their service and 

they continue to serve on contractual basis. 

The remuneration is Rs. 10,000/- per month. Now a days, it is very difficult 

to support family and children's education with this paltry sum. Several 

committees were formed in the past to look into the matter. However, the fate of 

the CIC operators remained the same. Now, since the Special Status under 

Article 370 has been removed and Jammu and Kashmir became Union Territory, 

it is most prudent for the Government to make a move to regularise the job of the 

CIC Operators. 

Therefore, for the benefit of the CIC operators, I urge to consider the case 

on an urgent basis and regularise their service. This would give the much-

needed relief to the operators and their families. 
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(xvii) Regarding introduction of Vande Bharat trains in Kerala 

 
SHRI K. MURALEEDHARAN (VADAKARA): The Vande Bharat Express is now 

operating in almost all the states of the country. Apart from some North Eastern 

states and Union Territories, Kerala is the only state which has not got this state- 

of-the-art train. The reason cited for the denial of Vande Bharat trains to Kerala 

is that 36 percent of the total railway track in the State has sharp curves. It is the 

assessment of the Railways that the train cannot run at the intended speed 

through this route. The first proposal of the Railway Board was Vande Bharat 

Express from Thiruvananthapuram to Mangalore. But this idea can be 

implemented only if it is run in 8 hours. No attempt has been made on the part of 

the Divisions in Kerala to overcome any of these obstacles. Moreover, the work 

of the maintenance depots, which need to be repaired when the Vande Bharat 

Express arrives, has also not been advanced enough. Hence, I request the 

Hon'ble Minister of Railways to sanction a Vande Bharat train connecting the 

Kollur Mukambika temple in Karnataka with Shri Padmanabha Swamy in 

Trivandrum, or Coimbatore with Kannur and to iron out the technical obstacles 

for the running of Vande Bharat trains in Kerala. 
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(xviii) Regarding projects for upliftment of tribals in 

Tiruvannamalai Parliamentary Constituency 
 

SHRI C.N. ANNADURAI (TIRUVANNAMALAI): My Parliamentary Constituency 

consists of Jawadhu Hills, Yelagiri Hills Pudurnadu etc. tribal areas where lakhs 

of tribals reside. Most of them are living below poverty line and surviving in 

malnourishment. There is lack of infrastructural facilities viz; roads, medical 

services, education, telecommunication, agriculture, etc. I urge upon the Union 

Government to implement the policies, programmes and economic development 

projects in my Constituency efficiently and effectively so as to ensure that the 

benefits of this economic development reach the tribal areas of my Constituency. 

I further request the Union Government that all the tribal welfare measures 

should also be implemented in my Constituency. 
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(xix) Regarding inclusion of Arulmigu Theerthagirishwarar Temple 

 under the PRASAD Scheme 
 

DR. DNV SENTHILKUMAR S. (DHARMAPURI): The Theerthagirishwara 

temple which is located in Theerthamalai is an important sacred place in Harur 

Taluk of my Parliamentary Constituency. 

The temple was built in 7th century with liberal contribution made by the 

Chola, Pandya and Vijayanagar kings. Several inscriptions are found in this 

temple. One of the inscriptions refers that King Rajendra Cholan regularly visited 

this temple. Footfalls to the temple are increasing and more people from other 

district and states are visiting the temple. Integrated tourism development of 

heritage city, local arts, handicrafts etc is very much needed which in turn would 

generate livelihood and strengthen the mechanism of bridging the infrastructure 

gap. 

Hence, I urge upon the Hon'ble Minister of Tourism to select Arulmigu 

Theerthagirishwarar Temple under Pilgrimage Rejuvenation and Spiritual 

Heritage Augmentation Drive Scheme (PRASAD). 
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(xx) Regarding extension of Agnipath like scheme to  

other Government departments 
 

SHRI SRIDHAR KOTAGIRI (ELURU): With over 27.2 per cent of the Indian 

population of the age group of 15-29, in 2021 as per Government data, India has 

a substantial percentage of the youth population. 

Amid this massive 'youth population, the recently announced Agnipath 

Scheme recruiting Agniveers seems to be very popular, with IAF receiving 

around 8 lakh applications, the highest number of applicants ever for a mere 

3000 positions. 

A Scheme on similar lines with a 5-year contract period in various other 

departments of the Government can be even more beneficial for fresh 

graduates, presenting them with the opportunity to begin their career in their 

preferred field as well as, giving them better chances after the completion of their 

5-year service period. Apart from training young people and providing them with 

increased opportunities in every field, it will also aid in reducing retirement and 

pension costs, helping our country tackle the ongoing pension problem in the 

long run. 

Therefore, I request the Government to consider a similar scheme in the 

name of Vidhyapath recruiting Vidhyaveers in every Governmental department 

and to identify possible positions in every department of every Ministry that can 

be easily covered in this 5-year job scheme. 
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(xxi) Regarding grant of reservation benefit to employees of SC/ST/OBC 

candidates in Bhabha Atomic Research Centre (BARC) and  
Rashtriya Chemicals and Fertilizers Ltd. (RCF) 

 
SHRI RAHUL RAMESH SHEWALE (MUMBAI SOUTH-CENTRAL): In 

Maharashtra, the SC/ST and OBC employees of Koli, Manewar, Halba/Halba 

Koshti/ Koshti community are not getting benefits of reservation in BARC, RCF 

and other Central Government departments. The DOPT vide OM dated 08-10-

2021 has requested to initiate action as per DOPT OM dated 24-7-2020 to all 

Central Government departments to comply with standing Orders of DOPT 

under Chapter 8 - Brochure on Reservation for SC/ST/OBC in service regarding 

verification of caste claims. The department needs to ensure that benefits of 

reservation goes only to rightful claimants, the verification of claim about any 

caste needs to be done as per DOPT instructions issued on reservation as per 

para 8.5 (Chapter 8 - Brochure on Reservation for SC/ST/OBC in service, Part-

I). But it is found that government departments especially BARC, RCF, PSUs 

and allied institutions in Maharashtra are not complying with orders of DOPT. 

Even after caste verification, employees are not getting reservation benefits 

which they deserve in service. It is the prime responsibility of every department 

to respect provisions of the Constitution of India to safeguard interests of the 

genuine SC/ST/OBC candidates. I request the Government to ensure that 

employees of SC/ST/OBC categories get reservation benefits in service after 

getting caste verification done. 
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(xxii) Need to establish a Divisional Office of Railways in  

       Bhagalpur, Bihar and introduce operation of Rajdhani  
or Vande Bharat train from Bhagalpur 

 
ी अजय कुमार मंडल (भागलपुर): भागलपरु म रलेवे मंडल बनाने क  मांग सन 1952 म पूव  

रेलवे क  थापना से हो रही है । मालदा (पि म बंगाल) म रलेव े मंडल, िजसके अतंगत भागलपरु 

रेलवे टेशन आता है, 1984 म बनाया गया था । किथत प से मानदंड  क  अनदेखी करके रलेवे 

िडवीजन को मालदा को स प िदया गया था । अतः आपसे अनरुोध है िक जनिहत म भागलपरु म 

रेलवे मंडल कायालय क  थापना क  जाए । 

यवसाियक ि कोण से भागलपरु के िवकास के िलए राजधानी रले सवेा क  शु आत िकया 

जाना ज री है । लबंे समय से िबहार के भागलपरु से राजधानी रेल प रचालन क  मांग क  जा रही   

है । िस क िसटी के नाम से मशहर भागलपरु म तमाम उ ोग धधें ह । यहां और भी उ ोग थािपत 

िकए जाने क  बल संभावनाए ंह । गंगा नदी के िकनारे बसा यह शहर पयटन क  ि  से भी अित 

मह वपूण है इसके उपरांत भी भागलपरु से राजधानी रले का प रचालन शु  नह  हो पाया है । 

म माननीय मं ी का उपरो  िवषय पर यानाकषण करते हए यह आ ह करता हं िक 

भागलपरु से राजधानी रले प रचालन हेत ुशी  कायवाही शु  क  जाए िजसस ेभागलपरु वािसय  को 

राजधानी रले यातायात का लाभ ा  हो सके या व दे भारत रले का प रचालन भागलपरु से शी  

िकया जाए । 
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(xxiii) Need to restore Old Pension Scheme in Uttar Pradesh 

 
ीमती सगंीता आज़ाद (लालगजं): पशन एक तरह से बढ़ुापे क  लाठी होती है । पुरानी पशन 

क म को ख म कर िदया गया है िजससे लोग  म भिव य म कैसे जीवन यापन करगे एक अहम मु ा 

बन गया ह ै । इससे सभी सरकारी कमचारी िचिंतत है । पशन के सहार े कमचारी शेष जीवन को 

स मान पूवक िनवहन कर लेते थे िकंतु क  क  "नव-उदारवादी नीितय " ने देश क  िसिवल सेवा को 

भी गहर ेसंकट म डाल िदया है । नई आिथक नीित ने िसिवल सेवा के आकार को कम करते हए, 

सभी े  से सरकार क  वापसी को िनधा रत िकया । "आउटसोिसग, अनबुधं और िनजीकरण बढ़ 

रहे ह । लाख  पद खाली पड़े ह, िजसस ेमौजूदा कमचा रय  के िलए असहनीय काम का बोझ पैदा हो 

रहा है । सरकारी कमचा रय  के िलए प रभािषत लाभ पशन योजना, या ओपीएस, लाभािथय  से 

िकसी भी आिथक योगदान के िबना एक अ छी तरह से िनिमत और ेणी म सव े  सामािजक 

सरु ा योजना थी । िनजीकृत पशन योजना अब नव-उदारवादी वै ीकरण का सबसे मुख आिथक 

हमला है िजसने दिुनया भर के िमक  और कमचा रय  को अपनी चपेट म ले िलया है । वतमान म 

क ीय िसिवल सेवा म 10 लाख से अिधक पद खाली पड़े ह । कई रा य  म वीकृत पद  म स े

लगभग आधे अनबुंिधत/आउटसोस/दैिनक वेतन भोगी कमचा रय  ारा भर ेगए ह । अिंतम ेणी के 

पद  को पूरी तरह से समा  कर िदया गया और उ च पद  पर भी सिंवदा िनयिु या ंक  गई ं  है । िजस 

तरह से परुानी पशन क  बहाली पजंाब, िहमाचल देश, राज थान, छ ीसगढ़ जैसे अ य रा य  न े

बहाल कर दी ठीक उसी तरह क ीय कमचा रय  और उ र देश म भी परुानी पशन को बहाल िकया 

जाए । उ र देश के रा य कमचारी कई साल  से आंदोलन कर रहे ह और लगभग सभी सांसद  

तथा िवधायक  को अपना ापन स प चकेु ह, लेिकन इस पर कोई कायवाही नह  हई है । मेरी 

सरकार से मांग है िक उ र देश सरकार को िनदिशत कर िक परुानी पशन को बहाल िकया जाए 

तािक सभी कमचारी अपने जीवन को खशुहाली और स मान से जी सक ।  
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(xxiv) Need to review the policy for renting out of FCI godowns 

 
SHRI P. R. NATARAJAN (COIMBATORE): This is to state and to express my 

deep concern regarding the monetization policy proposed by the Union 

Government to rent out FCI Godowns to CWCI private parties which is very 

dangerous to the country.  

The availability of foodgrains without wastage and the food safety of the 

people of our country is needed. Huge expenditure is incurred by the 

Government annually for hiring private godowns for foodgrain stock. In the long 

run, if this rent out policy is implemented, it will force the Government to depend 

on foreign and private companies, incurring even more expenditure for rent. The 

monetization policy will endanger food grains supply, specifically the Public 

Distribution System and food safety will be destroyed. Hence, I request the 

Union Government to desist from the proposal of renting out the FCI godown to 

CWC/private corporations. Instead, I strongly suggest that the Government 

should focus on strengthening the FCI godowns for the safety of food stock. This 

will ensure that the food grains are stored properly without wastage and are 

readily available for the public.  

Therefore, I urge upon the Union Government to take necessary policy 

decision to desist from the proposal of renting out FCI godowns and also desist 

from the monetization programme proposed by the Government. 
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(xxv) Need to constitute a National Commission for  

Adivasi people 
 

ी नव कुमार सरनीया (कोकराझार): देश वतं  होने के बाद देश के आिदवासी े  म बहत स े

बड़े डैम के साथ हाइ ो ोजे ट भी बनाये गए ह और कुछ कुछ आिदवासी े  को रा ीय उ ान के 

प म घोिषत िकया गया है । इसके साथ ही िवकास के िलए बहत से आिदवािसय  क  जमीन का 

अिध हण िकया गया । लेिकन उसके बदले आिदवासी लोग  को उिचत लाभ नह  िमला, बेरोजगारी 

का सामना करना पड़ा व अ य जगह  म वजन करना पड़ा । इसस ेस पूण आिदवासी समाज को 

बहत बड़ा नकुसान झेलना पड़ा ।  

 इसिलए मेरी मांग है िक इस िवषय पर एक रा ीय आयोग गिठत करके सव िकया जाना 

चािहए तािक आिदवासी को देश क  मु यधारा म जोड़ने के िलए, उनको सश  करने के िलए या-

या सकारा मक कदम उठाये जाने चािहए, उसका पता चल सके और उसे अमल म लाया जा सके । 

 

__________ 
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माननीय सभापित : कृपया, आप लोग अपनी-अपनी सीट पर जाकर बैिठए । 

… ( यवधान) 

माननीय सभापित : हाउस को चलने िदया जाए । 

… ( यवधान) 

माननीय सभापित : कृपया, आप लोग अपनी-अपनी सीट पर जाकर बैिठए । 

… ( यवधान) 

माननीय सभापित : कृपया बैिठए । 

… ( यवधान) 

माननीय सभापित : कृपया, आप लोग अपनी-अपनी सीट पर जाकर बैिठए ।  

… ( यवधान) 

माननीय सभापित : हाउस चलने िदया जाए । 

… ( यवधान) 

माननीय सभापित : कृपया, हाउस चलने िदया जाए । 

… ( यवधान) 

माननीय सभापित : सभा क  कायवाही गु वार, िदनाकं 06 अ ैल, 2023 को ात: 11 बजे तक के 

िलए थिगत क  जाती है ।  

 

14.07 hrs 

The Lok Sabha then adjourned till Eleven of the Clock on  
Thursday, April 06, 2023/Chaitra 16, 1945 (Saka)  

________ 
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